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AS INTRODUCED IN LoK SABHA 

Bill No. 27 of 2021 

THE PREVENTION OF ACID ATTACKS AND REHABILITATION OF 

ACID ATTACK VICTIMS BILL, 2021 

By 

SHRI BHARTRUHARI MAHTAB, M.P. 

A 

BILL 

to provide for prevention of acid attacks and rehabilitation of 

women victims of acid attacks and for matters connected 

· therewith or incidental thereto.

BE it enacted by Parliament in the Seventy-second Year of the Republic of India 

as follows:-

CHAPTER! 

PRELIMINARY 

1. ( J) This Act may be called the Prevention of Acid Attacks and Rehabilitation

of Acid Attack Victims Act, 2021. 

Short title 

and 

commencement. 




















